
JOINT SELECT COMMITIEE 
REPORTS OF LEGISLATIVE 
ASSEMBLY - 1926 

~~ ... ,'" 

.~. 

Act & Bills section 

FB-60, PLB 

/

1931

The Gold Thread Industry  (Protection) Bill



List of Re~orts of Select or Joint Committees 
Presented ln the Legislative Assembly in 1931. 

-----------------------------------------------------------------------~-------erial 
No. Short title of the Bill. 

Date of 
presentation. Remarks. 

-----------------~------------------------------------ -------------------------

1. The Indian Merchant Shi~ping(Amendment)Bill. 

2. The Gold Threiilndustry (Protection) Bill. 

,. The Steel Industry (Protection) Bill. 

4. The Indian Pre ss Bill. 

11 .2.31 • 

11 .2.31 • 

11.2.31. 

21 .9.,1 • 

- ~ - - - - - - - - . - - - - - - - - - - - - - - - - - - - - - - - - - - -



LEGISLATIVE ASSEMBLY. 

We, the undemgned, Members of the Seleot 
Committee to which the Bill to provide for the 
foetering and development of the gold thread 
indWltry in British India was referred, have con-
.tdcred the Bill aDd have now the honour to 
.ubmit thiB our Report, with the BUl annexed 
thereto. 

2. We do not propolle that any amendment 
8hould be made in the Bill. 

3. The Bill W8i! published in the Gazette of 
India dated the 31st January, 1931. 

4. As the Bill has not been altered it does not 
require re-publication, and we reoommend that it 
be paseed as introduced. 

MD. YAKUB. 

G. RAINY. 

W. ALEXANDER. 

MOHD. AZHAR ALI. 

RAGHUBIR SINGH. 

N. N. ANKLESARIA. 

HARI DAS. 

K. P. THAMPAN. 



C.1 
u .• I'eeommended by the Seleot Committee.] 

BILL 
TO 

Prov.tk Jor th.e fostering and d~veZopmtnt 0/ 11M 
gold thread induatrll in British IndiG. 

WHEREAS it is expedient, in pursuance of the 
polioy of disorimina.ting protection of industries 
in British India. with due regard to the well. being 
of the oommunity, to provide for the fostering 
and development of the gold threa.d industry by 
inoreasing, for a period of ten years, the import 
duty leviable on certain articles: It is hereby 
-enacted as follows :-

1. This Aot may be called the Gold Thread 
Short title.· Industry (Protection) Aot, 

1931. 
2. (1) In Item No. 43BBB of the Second Sohe. 
A dm t f Ite dule to the Indian Tariff 
meneno m A 'f 

-43BBB of Schodule II. . ot, 1894 (herelD&' ter ~. VIII of 18944 
Act VIII of 1894. ierred to as the sald 

Schedule), the words and 
brackets "silver thread and wiro (including so-
-called gold thread and wire mainly made of silver), 
silver leaf" shall be omitted. 

(2) Sub·section (1) sha.H have c1ff.'ot only up 
to the 31st day of Maroh, 1031, and thereafter, 
Item No. 43BBB, 8.S hereby amended, shall, in 
pursuance of sub·section (3) of section 1 of the 
Indian Financc Aot, 1930, be omitted from the XV f 1010 
said Schedu1e. 0 • 

8. In Item No. 131 of the said Schedule, the 
Amendment of Item words" gold thread and 

Ilil of Schedule II, Act wire II shall be omitted. 
VIII of IB94. 

4. (1) In Part VI of the said Schedule, the 
Insertion of new Item following Item shall be 

132 in Schedule II. Act insc."'rted, namely:-
VIII of 1894. 

.. 132 SILVER !'LATE. and silver manu· : 
factures. rul aorta not otberwiaf' " 
specified." 

(2) Sub-section (1) shall ho v(" <'1l'eut on the expira-
tion of the 31st day of March, 1931, and sub-sec. 
tion (3) of section 1 of tho Iudian :Finanoe Aot, 
1930, in 80 far as it purports to revive Item No. 
132 of the said Schedule as it stood before the oom. ~v of 18106 
menoement of that Aot, shall have no effect inoon· 
eistent with sub-scotion (1). 

I. (1) In Part VII of the said Schedule, after 
In rt· f It Item No. 154, the follow. 

Be Ion 0 new em. h ad' d Ite 115'A in Schedule II mg e 109 an m 
Aot VIII of 1894. • shall be inserted. 

namely:-

·'1rlETALS OTHER THAN IRON AND STEEL. 

III'A. SIL VD TBBEA.D AND WJRE (includ· 150 per cent. 
in~ BO·l'8.lled !lold tbread and aj ,·cdorem." 
wire mainly made Qf silver) and 
lIilver leaf; inl'luding also imita· 
tion Mold and IIilver thread and 
wire, lametta and metallio 
spangles and articles of lit like na· 
ture, of whatever metal made. 

(2) Sub· section (1) shall have efiect up t.o the 
'1st day of March, 1941. 



GOVERNMENT OF INDIA. 

LEGISLATIVE ASSEMBLY 
DEPARTMENT. 

Report of the Select Committee on the-
Bill to provide for the fostering and 
development of the go]d lihread indus-
try in British India, with the Bill as 
recommended by the Select Com· 
mittee. 
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